THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 30TH JUNE, 2024

Opening Balance

Institution during the

Disposal during the

Closing Balance at the

Disposal of cases

Pendency of Cases

which are more than 5 which aze more than 5
Name of Month Month end of the month years old at the end of
years old the month
the State.

Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total

ASSAM 104012 | 368708 | 472720 4535 19411 23946 4122 14064 18186 104425 | 374055 | 478480 580 1605 2185 17788 48291 66079
NAGALAND 1391 2516 3907 162 198 360 150 193 342 1403 2521 3924 01 24 25 373 771 1144
MIZORAM 3601 3231 6832 593 609 1202 530 685 1215 3664 3155 6819 19 7 26 424 290 714
AggxgggaL 2554 13941 16495 291 638 929 347 671 1018 2498 13908 16406 08 78 86 135 4070 4205




